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Ninth Report of the Business Advisory Committee

The Ninth meeting of the Business Advisory Committee was held

on the 27™ February 2006 at 10.30 AM.
I. _Obituary Reference: The Committee decided to pay homage to the
following obituary references which should be made on the first day of the
sitting i.e. 1°" March 2006:

1. Sh. Mange Ram, Ex-Executive Councilor, Delhi Metropolitan Council.

2. Sh. Rizak Ram, Pradhan of Sarv Khap Panchayat of 360 Villages of

Delhi.

II Government Business:
Address of the Hon'ble Lieutenant Governor: The Committee decided
that the address of the Hon'ble Lieutenant Governor, will be delivered on
the 1" March 2006 at 11.00A.M.
Annual Budget: The Committee decided that the Annual Budget will be
presented on the 9™ March 2006. The budgef would be taken up for passing
on the 16™ March 2006.
Government Bill: The Secretariat has received notnce of 'The WAKF (Delhi
Amendment ) Bill, 2005 which will be placed before the House for
consideration in the ensuing session.

III. Short Duration Discussions: The Committee decided to take up
Short Duration Discussions on the following subjects during the
current session on Saturdays:

sl. Subject Name of the Date of
No. Members Sitting
1 Regarding ongoing demolition  Shri Harsharan 4.3.2006

drive in the Capital and Singh Balli

rampant corruption prevailing  Dr.HarshVardhan

inM.C.D. Shri Karan Singh

Tanwar

2  Regarding situation arising Shri Ramvir 4.3.2006

out of ban on development in Singh Bidhuri




un-authorized
Delhi.

3 Regarding situation arising out

of water scarcity in the
Capital .

4. Regarding anguish among the
people of Delhi over fast
running of electronic meters
and situation arising out of
the Privatization of power.

III. Reports of the Committee:

colonies in

Shri Jile Singh
Chauhan

Shri Sahab Singh
Chauhan

Dr. Jagdish
Mukhi

Shri Ramvir
Singh Bidhuri
Shri Mahabal
Mishra

Shri Tarvinder
Singh Marwa
Shri Surendra
Kumar

Shri Sushil
Choudhary

11.3.2006

11.3.2006

The following Reports shall be presented during the session:
1. Ninth Report of the Business Advisory Committee

2. Seventh
Committee

0 A0

Bill,2005

Report of the Private Members Bills and Resolutions

Third Report of the Public Accounts Committee
Fourth Report of the Public Accounts Committee
Report of Select Committee on Delhi Water Board (Amendment)

6. Report of Select Committee on NDMC(Amendment) Bill, 2004
7. Report of the Select Committee on MCD(Second amendment)

Bill, 2004

8. Ist Report of Assurance Committee

The Committee authorized Shri Ramakant Goswami and in his
absence, Shri Sahab Singh Chauhan to present the report to the

House on the 2" March, 2006.

27™ February,2006
Delhi

Ch.Pre
Chairman and Speaker



